CENTRAL ADMINISTRTIVE TRIBUNAL
ALLAHABAD BENCH
ALLAHABAD

Dated: This the 02™ day of APRIL 2008

Original Application No. 389 of 2006 (UK)

Hon'ble Mr. Justice A.K. Yog, Member (J)
Hon'ble Mr. N.D. Dayal, Member (A)

Ganesh Singh, A-1I-38, S/o lalte Sri Hulsi Singh, R/o
Assembly I1I, Ordnance Factory, Raipur, Post Office -
Raipur, Dehradun.

+ « <Applicant
By Adv: S5ri A.K. 5ingh and Smt. Rekha Singh
VERSUES

: Unien of 1India through Defence Secretary,
Ministry of Defence, South Block, New Delhi.

2. General Manager, Ordnance  Factory, Raipur,
Dehradun.

+ « » Respondents

I Srli B.D. Thapliyal, A-II 16 Add: B- Block, Race
Course, Sumanpuri Distt: Dehradun.

4. Sri C.D. Shukla, A-1I-08, C/o  Junior Works
Manager, Official Add: Assembly IInd, Ordnance
Factory, Ralipur, Post Office, Raipur, Dehradun.

- - -Proforma - Respondents

By Adv: 5ril R.P. Singh

ORDER

By Justice A.K. Yog, Member (J)
Heard ©Smt. R. 8Singh learned counsel for the
applicant and Sri R.P. Singh learned counsel for the

respondents.

2 This OA is being filed alongwith application for

condonation of delay. According to the applicant the
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